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THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL): (a) 
Yes, Sir. 

(b) The Central Department of Tourism 
provides financial assistance to States for 
those projects which fall within the purview of 
the approved Plan Schemes of the Depart-
ment. Provision of Ropeway facility does not 
fall in any of the approved Plan Schemes of 
the Department. 

National Institute of Cerebral Palsy 

*569. SHRI BHADRESWAR TANTI: 
Will the Minister of WELFARE be pleased te 
state: 

(a) whether Government are planning 
to set up a National Institote of Cerebral 
Palsy at Bombay with regional centres in 
other metropolitan cities; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF WELFARE (DR. RAJEN-
ORA KUMARI BAJPAI): (a) and (b). The 
Government recognisas the need to develop 
facilities for dealing with cerebral palsy. It is, 
however, not possible to anticipate the 
schemes that may find place in Eighth Plan. 

Board Level Appointments in Public 
Sector Undertakings 

*570. DR. V. VENKATESH: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Public Enterprises 
Selection Board and Government have initi-
ated action to make a recruitment drive to fill 
up some board level appointments in the 
Public Sector Undertakings; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENS!ONS AND 
MINISTRY OF STATE IN THE MINISTRY 
OF HOME AFFAIRS (SHRI P. CHIDAMBA-
RAM): (a) and (b). It is a fact that the 
Government has been making strenuous 
efforts to expedite the process of selection 
and appointments to Board-level positions in 
public sector enterprises. As per information 
available, the recommendations have been 
made by the Public Enterprises Selection 
Board for 46 cases of Board-level appoint-
ments in public sector enterprises, during 
the period January to March, 1989, as 
against 37 cases in the corresponding pe-
riod in the preceding year. Based on the 
recommendations made by the PESB, and 
the recommendations of the concern admin-
istrative Ministries. a number of appoint-
ments to Board level positions have been 
approved and the remaining are under con-
sideration at various stages in accordance 
with the prescribed procedure. 

[ Translation] 

Police Stations/Posts in Deihl 

*572. SHRI MOTILAL SINGH: Will the 
Minister of HOME AFFAIRS be pleased to 
state. 

(a) the number of police stations/posts 
In Delhi; 

(b) the names of police stations/posts 
headed by an officer belonging to Scheduled 
Caste/Scheduled Tribe at present; and 

(c) the number of police districts in Delhi 
and the names of such districts in which the 
incharge belongs to Scheduled Castel 
Scheduled Tribe? 

THE MINISTER OF HOME AFFAIRS 
(S. BUTA SINGH): (a) 


